ANNERORE - AL (i1

FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

LOYALTY PRIME INDIA PRIVATE LIMITED

1.|Name of Corporate Person Loyalty Prime India Private Limited
2.| Date of incorporation of Corporate Person | 16/02/2015
3.| Authority under which Corporate Registrar of Companies, Delhi

Person is incorporated /registered
4.| Corporate identity number / limited liability {U74300DL2015FTC276705

identity number of Corporate Person -
5.| Address of the registered Office and B-7/107A, Flat No 002, Ground Floor, Safdurjung

Principal office (if any) of Corporate Person |[Enclave Extension, New Delhi- 110029
6.| Liquidation commencement date of 18th April, 2024

Corporate Person

7.| Name, address, email address, telephone | Name: Kanishk Arora
number and the registration number of  |Office Address: 105, 1st Floor, 6A/1 WEA, Ganga

the Liquidator Chamber, Karol Bagh, New Delhi - 110005
Emall Id: info@cskanishkarora.com

Telephone No: 9873128780

IBBI Registration No: IBBI/IPA-002/1P-N01270/
2023-2024/14327
8./ Last date for submission of claims 17th May, 2024

Notice is hereby given that the Loyalty Prime India Private Limited has commenced voluntary
liquidation on 18th April, 2024,

The stakeholders of Loyalty Prime India Private Limited are hereby called upon to submit a
IF:::L ?}f g:eir claims on or before 17th May, 2024 to the liquidator at the address mention against
The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Date: 18.04.2024 Kanishk A
Place: New Delhi IBBI Registration No.: IBBIIPA-002/IP-N01270/2023-2024/1 4?2?
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VENUS INDIA STRUCTURED FINANCE MASTER LIMITED
[tormerly Known as VISFF No.{ Ltd)

3rd Floor, Rogars Housa, Na. 5 Prasidaet Johe Kannady Straat, Port Louis, Maxritius
Tel: (230 2031100 ; Fasz (2300 203 1150
PUBLIC NOTICE
Natice is hereby given 10 the gensral publiz that, wa the directer of the Venus
Indig Structured Fnance Master Limited with toinform youthet waehave last
the share certificate inDefhi, details o which are mentioned harein below:-

wniE wi @ e @ R 16.02.2015 Share CertificateNo.(s] | No. of Equity Shares Distinctive Mos.
e B e i I B 78 142,91,583 | 7,16,95404 - 8,59,06,086
;ﬂ'@mjjﬁmﬂmﬂh TEAH UTaI!MDLIIIFIT(}TTTﬂ 78 1,58,15,779 B.?ﬂ.ﬁﬁ,ﬂﬂ?— 10,18,02,765
;;11: u;r: :&;a:{ﬂﬂn;hm S %—TL :ﬂ:ﬁﬁﬁ;ﬁ; w:t:ir: ggﬂér_z'%f_nhm i} 2,30,00,000 1.67.42126 - 5,97,42.125
;;E}:mﬁﬁmﬂmﬁﬂ 18 3T Z00a

aftzrrs 71 am 5w e, S
oy wdrrTw W

A wlien gy

wratEe e oamosos, wEdh S, o1 weegdn vm
quw, wdA W, T RE - 110008

A 548 infoFcskanishkaroracom

FEET A eEv3iETED

adddan ddfeen W 1BBLPA-M0Y
TF-MNO127072023-2024/14427

T oaEgn aed d wlvm fty

§ 17 = 2uea

A e & weh @ I ofiand mem ofem wute fefads 3 witel zozs O wiften

FHA ik 7 a7 Fom £

= opeE 2lEm wsde fufrem & femaest &) wge 4 ww ww R o 4 &
"7 WE oae W@ owad rd ¥R wEmoor o owed afsefie od o7 OREEms
& e &

| RN 31 e Tl ® dEA sdReaE Ao W o @ Ty WA A Em
LA dasn i B R e 10w sAegthe wmam @ s & s ol BB

el )

4 OHD W ONTEE THT SR B 07 EE arm wmpem |

LR 30
1: o feeh

apiiang ST vem |BBUTPA-DIEIP-N0I2T0/ 20252024/ 14327

EFrE I

We are requesting to the Venus India Asset-Finance Private Limited to fssva tha
duplicate shave certificate . This wotice is hereby given that any person whoss
interest is ikely to be affected may intimate in writing to ws or the Yenus India
Asset Finance Privats Limited, at its corporate office within 20 days. from
the date of publication of this natice stating the nature of interest and ground
for objection
For Venus India Structured Finance Master limited
Georges Yalery Magon Sheik Mobamad Ally Shameem Nureemen
Directar Director
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LOYALTY PRIME INDIA PRIVATE LIMITED

Add: B-7/107A, Flat No 002 Ground Floor, Safdarjung Enclave Extension, New Delhi-110029
CIN: U74300DL2015FTC276705; Email: infosckonline.net; Ph. No: +91-9999579457

To
The Insolvency and Bankruptcy Board of India (1BBI)

7th Floor, Mayur Bhawan, Shankar Market, Connaught Circus
New Delhi - 110001

Subject: Clarification for Delay in Filing under Voluntary Liquidation Process of
Loyalty Prime India Private Limited

Respected Sir/Madam,

This is with reference to the voluntary liquidation process of Loyalty Prime India
Private Limited, having CIN U74300DL2015FTC276705, initiated under Section 59 of
the Insolvency and Bankruptcy Code, 2016 (“the Code”) read with the Insolvency and
Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2017.

The said delay in filing occurred due to inadvertent circumstances arising from
procedural dependencies and coordination-related constraints invelving verification
and consolidation of statutory records. The delay was unintentional and bona fide,
without any wilful or deliberate intent, and the filing was completed promptly upon
resolution of the said inadvertent circumstances which was beyond the control of the
Corporate Person and the Voluntary Liquidator.

In view of the foregoing, we humbly request the Hon'ble Board to kindly take the above
clarification on record and condone the delay, considering the bona fide circumstances
explained herein.

We assure the Hon'ble Board of our continued commitment to full and timely
compliance with the provisions of the Insolvency and Bankruptcy Code, 2016 and the
regulations made thereunder.

Thanking you.
Yours faithfully,

For Loyalty Prime India Private Limited
(In Voluntary Liquidation)

L]
For Loyalty Prime India Private timite

KANISHK ARORA

VOLUNTARY LIQUIDATOR

IBEI Registration No.: IBBI/IPA-002/IP-N01270/2023-2024 /14327
Address: 105, 1st FLOOR, 6A /1, GANGA CHAMBER,

WEA, KAROL BAGH, NEW DELHI-110005

Email: info@cskanishkarora.com

Contact No.: +91-9873128780



